Tuna fishing by foreign fishermen

@67, SHRIMATI GUNDU SUDHARANI: Wil the Minister of AGRICULTURE be pleased to

state:

(a) the details of recommendations made by the Murari Committee with regard to banning

of fishing Tuna fish in Indian waters by foreign fishermen/trawlers;
(b)  whether it is a fact that fishing of Tuna was banned between 1996 and 2002;

(23 whether it is also a fact that now Government has issued letter of permit for Tura fishing

by foreign fishermen/trawlers; and
(d) ifso, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI ARUN YADAY): (&)
The Murari Committee infer alfle made the following recommendations in 1994 with regard to Tuna

fishing in Indian waters:
i All permits issued for fishing by joint venture/ charter/lease/test fishing should be cancelled.

221 Mo renewal extersion or new licence/permits be lssued in future for fishing to joint

venture/ charter/|ease/test fishing vessels.

& In the area open 1o the vesszels above 20m length resource specific vessels for tuna and funa
llke fishes, sguids and cuttle figh, deep-sea fin-fishes in mid-water or pelagic regions and

oceanic tuna may be allowed to Indian owned registered vessels.

4, The fleet size for different fishing grounds may be fixed taking into account of the maximum

sustainable yield and the need for conservation of resources.
(b)  No, Sir.

(c) and (d) Na, Sir. However, the Government izsues Letters of Permigsion (LOPs) to Indian

vegsels for fishing in the Indian Exclugive Economic Zone.
Implamsntation of Vidarbha packags
G70. DR. T.N. SEEMA: Will the Minister of AGRICULTURE be pleased to state:

(a) the status of implementation of Vidarbha package so far;

144



(b))  how many farmers have been benefited from the package so far; and

(c) the percentage of women farmers who have been benefited from the Vidarbha

package?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI ARUN YADAY): (&)
and (B) In July 2006, Government of India announced a rehabilitation package amounting to Rs.
3873.26 crore to mitigate the distress of farmers in six identified districts namely Akola, Wardha,
Amravati, Buldara, Wasim and Yavatmal of Vidarbha region of Maharashtra. Details regarding status
of implementation of this package including number of farmers benefited are given in the Statement

(See below).

(2} This information i not collected by the present information collection systemn instituted

for monitoring of the implementation of Rehabilitation Package.
Statement
Status of implementation of Vigarbha package in Maharashira
(Upto 371st December, 20107

(Rs. inCrare)

Scheme Taotal Allocation Expenditure Physical Achieverment
including number of

farmers benefited

3 2 3 4

Interest \Waiver 712.00 837.50 2.37 Lakh Farmers

Assured Irrigation 20720 2,684.89 1.5 Lakh Ha. Irrigation
potential

Micro Irrigation 78.00 113.19 03 farmers

Check Dams 18000 19172 Q072 Check Dam completed

\Watershed Development 162.00 545 20118 Ha. Area

\Water Harvesting 18.00 .00 3000 Farm Pands
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Extersion Services 3.00 11.66 Farmers fraining

Seed Replacement 18000 27669 16.31 Lakh gtl . seed
distributed

Harticulture 225,00 114,37 52128 Ha. area

Development

Subsidiary income 135.00 80.50 25247 Milch animal
Activities distributed to 153719 farmers
TOTAL 3,870.26% 430967

* |n addition, allocation of Re.3.00 crore as ex-gratia assistance under Prime Minister's National Relief Fund
(PMNRF) was also made under the Rehabilitation Package to mitigate the clistress of farmers in six identified

districts of Vidarbha region of Maharashtra.
Investmsnt in agriculturs for research and developmsnt
1271, SHRI SHIVANAND TMARI Wil the Minister of AGRICULTURE be pleased to state:

(a) whether it iz a fact that investment in agricultural research and development work in

Indlig is very lows;

(b)  whether Government is conaidering increasing investment in research and development

activities in agricultural sector, if so, the details thereof; and
(c)  if not, the reasons therefore 7

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT ): (&)
to () The Plan expenditure of ICAR during the [X Plan was Rs. 2479 crore, Rs. 4658 crare in X Plan
and iz expected to be Re. 8200 crares during the ¥l Plan.

Drug discovery and ressearch

@72, SHRI RAMA CHANDRA KHUNTIA: Will the Minister of CHEMICALS AND FERTILIZERS

be pleased to state:

(a) whether Government is planning to set-up & venture capital fund to facilitate investment

in drug discovery and research;

(b  if so, the details thereaf; and

TOnginal notice of the guestion was receved in Hindi.
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